31 Written Answers

[2 SEP. 1996]

to Questions 182

Statement

the Names of the Promoters of the Application received for Establishment of New Sugars
Factories in the State of Andhra Pradesh Pending Consideration (As on 31.7.1996).

1. Name of the Promoter
lo.

Location With Distt.

Sh. N.P. Ramakrishna
Sh. K.B. Venkata Rao
Sh. D. Subbareddy

Bollapalli, Disst. Prakasam
Thripuranthakam Disst. Prakasam
Gundlapadu/Kothapet Distt, Prakasam
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Developing Diamond Mines

2825. SHRI RAGHAVIJI: Will the
Minister of MINES be pleased to state:

(a) whether Government are
considering any proposal to develop
diamond and other precious stone mining
inMP.;

(b) if so, details therefor; and

(c) if not, the reasons therefor?

THE MINISTER OF STEEL &
MINISTER OF MINES (SHRI
BIRENDRA PRASAD BAISHYA): (a)
to (c) No proposal for mining of
diamond and other precious stones has
been received from the Government of
Madhya Pradesh. However, the State
Government has forwarded five proposals
for grant of prospecting licence from
exploration of diamond and other
precious stones. No decision has yet been
taken in the matter.

Tribunal for small and sick
Industries

2826. SHRI PARAG CHALIHA: Will
the Minister of INDUSTRY be pleased
to state:

(a) whether Small Scale Industries
Board has suggested constitution of tri-



